27242

Kochi- 682 031 .
Dated- 19.3.2018

. b ,;1 3 » - .
It is prc;posed to fill up the vacancy in the category of Assistant Protocol Officer,
High Court, on the scale of pay of Rs.36600-79200 with Compensatory Allowance and
Special Allowance @ Rs.500/- each per month, by appointment by transfer from among -
the members of staff who are approved probationers, with scale of pay lesser than that

~ of Assistant Protocol Officer, possessing the required qualifications.

Quahﬁcatnons prescribed for the post are,
_ Umversny degree

Desirable:

1. Working knowledge in H|nd| and other languages
2. Experience in protocol work,tourism and public relatlons
3. Knowledge of stenography
4. Valid driving license for two wheelers and four wheelers.
5. Familiarity with Court procedure. '
6. Ability to communicate and receptiveness to ideas. -

‘ Appointment will be'subject to Rule 17 of the Kerala High Court Service Rules,
2007. | » o .
Members of the High Court Service worklng in the above categones who are
ehglble and wmmg to be appointed to the post, shall furnish their willingness in writing to
the 'A' Section; High Court, on or before 24.3. 2018.
| " ~ (By Order)

G. Rathi v
Assistant Registrar(H.G.)
To
' All Sections, High Court.
. The Kerala Judicial Academy, Athani. - '
~ The Kerala Administrative Tribunal, Principal Bench Thlruvananthapuram
(through Registrar, with C/L)
The Kerala Admlmstratlve Tribunal, Addi.Bench, Ernakulam
(through Deputy Registrar (Judicial), with C/L)
The Taluk Legal Services Committee, Kottarakkara
(through Member Secretary, KELSA, with C/L)-
- pto
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"The Alternatlve Dlsputes Resolution Centre, Thalassery
v (through Member Secretary, KELSA, with CiL)
The Taluk Legal Services Committee, Kozhikode
.~ (through Member Secretary, KELSA, wrth ciLy
The Alternatlve Dlsputes Resolution Centre, Kasaragod -
(through Member Secretary, KELSA wrth ciLy -
The Permanent Lok Adalat for Public Utmty Services, Thiruvananthapuram
, (through Registrar, with CIL)
The Taluk Legal Services Committee, Adoor ,e
- (through Member Secretary, KELSA wrth CIL)
The Taluk Legal Ser\nces Committee, Thiruvananthapuram s
: (through Member Secretary, KELSA with CIL)
The Taluk Legal Servrces Commrttee Vythiri »
: ~(through Member Secretary, KELSA with C/L) -
The Eranad Taluk Servnces Commlttee Manijeri - : :
: “(through Member Secretary, KELSA with C/L)
. The Alternatlve Dispute Resolution Centre, Thrissur :
__ (through Member Secretary, KELSA, with CIL) 2
The Ofﬁoe of the Resident Commissioner, Kerala House, 4
3- Jantar Mantar Road, New Detlhi- 110 001.
' oo (through Resident Commissioner, with CIL)
- The Taluk Legal Serv:ces Committee, Kottayam
(through Member Secrelary KELSA with CIL). .
The sttnct Legal Services Authorlty Kottayam ’
(through Member Secretary, KELSA, with CIL)

~ThelT Sectlon High Court (for publlshmg in the ngh Court websrte)
The Notice Board, High Court
The File/Stock F|Ie



